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(b) if so, what was the cause of the 
,explosion? 

The Deputy MiDlster 01 Works, 
Housing and Supply (Shri AniI K. 
Chanda): (a) The explosion occurred 
in a labour camp at village Govind-
pur about a mile from Deogarh on the 
7th April, 1960, in which twelve 
persons died and one person was 
injured. 

.. 
(b) A Magisterial. enquiry into the 

·causes of the explosion as envisaged 
in section 9 of the Indian Explosives 
Act, 1884, has been ordered. The 
enquiry has not yet been completed. 
The report of the enquiry officer is 
.. awaited to detennine the cause of the 
. explosion. 

Indo-pakistan Border 

.1809 fShri D. C. Sharma: 
'L Sbri p, C. Borooah: 

Will the Prime Minister be ple!:sed 
·to state: 

(a) the progress made so far in the 
demarcation of the disputed territories 
of Chak. Ladheke and Rakhhardsingh 
villages; 

(b) the probable date when the 
work is likely to be completed; and 

(c) the amount ncurred so far on 
this work? 

The Parliamentary Secretary to the 
Minister 01 External Mairs (Shrl 
Sadath AU Khan): (a) Boundary 
pillars have been constructed in these 
areas. Subsequent processes, such as 
final traverse, mapping, etc., remain 
to be completed. 

(b) Government have no precise 
information as to the likely date. 

(c) Accurate figures can be com-
piltd only after completion of demar-
<:ation work in the Punjab (India)-
West Pakistan sector. 
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Wage Board for lute Industry 

r Shri T. B. Vitial Rao: 
.1810 J Shri Nagi Reddy: 

" Shri p, C. Borooah: 
l Shrl SarJu Pandey: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether the verification of the 
membership of the unions affiliated to 
the Central Tradi! Union Organisa-
tions has since been completed; 

(b) if so, when the wage board for 
jute industry will be constituted; and 

(c) whether the terms of reference 
have been finalised? 

The Deputy MinIster of LaboDr 
(Shrl Abld All): (a) Yes, provisionally. 




